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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO.227/ 2025

IN THE MATTER OF:-

NAVEEN SOLANKI ... APPLICANT
VERSUS

RAIL LAND DEVELOPMENT AUTHORITY .

& ORS ... RESPONDENTS

AFFIDAVIT ON_ BEHALF OF RESPONDENT NO. 3 THROUGH
DEPUTY CONSERVATOR OF FORESTS, WEST FOREST DIVISION
IN COMPLIANCE OF THE ORDER DATED 10.07.2025 PASSED BY
THE HON’BLE NATIONAL GREEN TRIBUNAL.

I, Vipul Pandey, S/o Sh. Gajadhar Pandey, aged about 36 years working as
Deputy Conservator of Forests, West Forest Division, Department of Forests
and Wildlife, Govt. of NCT of Delhi, Mandir Marg, New Delhi and in my

official capacity do hereby solemnly affirm and state as under:-

1. At the outset, it is most respectfully and humbly stated that the
Department of Forest and Wildlife, GNCTD has the utmost regard and
respect for this Hon’ble Tribunal and has in the past, as also the present
instance done and will continue to do everything in its power to ensure

compliance of the directions issued by this Hon’ble Tribunal.

2. That I am well conversant with facts of the present case and as such am
duly authorized and competent to affirm the present affidavit on behalf of

Respondent No. 3.
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3. At the outset, it is most respectfully and humbly stated that the Deputy

Conservator of Forests (West), Department of Forests and Wildlife,
GNCTD has the utmost regard and respect for the Majesty of the Hon’ble
Tribunal and has in the past, as also in the present instance done and will
continue to do everything in its power to ensure compliance of the

directions issued by this Hon’ble Tribunal.

. The present Affidavit is being filed on behalf of the Deputy Conservator
of Forests (West), Department of Forests & Wildlife, GNCTD in
compliance of Order dated 10.07.2025 of this Hon’ble Tribunal in this

present matter.

. It is submitted that as per the affidavit filed by R.K. Goel, Conservator of
Forests, Govt. of NCT of Delhi in T.N. Godavarman Thirumulpad vs.
Union of India & Ors, whereby a committee was constituted in terms of
Supreme Court’s judgement dated 12.12.1996 to identify the forest
areas. It is further submitted that as per the said affidavit and other
documents available with the land cell pertaining to areas under the
Forest Division, the said land area in the present appeal does not classify

as ‘Notified Forest Land’. The criteria laid down by the committee to

identify the area as deemed forest is stated in para number 3 of the said
affidavit, which is reproduced herein below:-
“that the committee has taken decision to identify areas above

2.5 acre having density of 100 trees per acre as well as stretches

\ ‘>4»--_--..-f\ ’{ ":\\
e 7\ of land along roads, drains etc. having length of 1.0 km. besides
£ arya N\ g

R4

RYA \'—\
/ ‘) \ . ’
o) areas already shown as forests/etc. in revenue land records”.
/
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6. It is submitted that to clarify the status of the land in question, a joint site

inspection was proposed via a letter dated 07.02.2024 sent to the Rail
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Land Development Authority (RLDA). This inspection, conducted on
08.02.2024 by Assistant Executive Engineer (RLDA) and officials from
the Department of Forest and Wildlife, GNCTD, observed that the land
might qualify as deemed forest. However, the exact boundaries remained
unclear as RLDA failed to identify the precise land or provide project site
maps. Consequently, an affidavit dated 13.02.2024 was filed before the
Hon’ble NGT, stating that while the land was not "Notified Forest land,"
its status as a "Deemed Forest" could not be ruled out, pending the

submission of relevant documents, particularly maps, from RLDA.

. It is submitted that an initial/preliminary exercise to determine the
extent of "deemed forest" in the Dwarka Sector 21 area was conducted by
the Department of Forest and Wildlife, West Division, from 03.01.2025
to 05.01.2025. A report was prepared, indicating the existence of certain
"deemed forest" patches within the subject land. The tree count conducted
at the area in question, covering an area of 50.79 hectares, identified
19,387 trees across three patches:-

Patch 1 (Orange): 14.5 Ha, with 5,494 trees (378 trees/Ha).

Patch 2 (Yellow): 16.9 Ha, with 6,083 trees (359 trees/Ha).

Patch 3 (Green): 19.39 Ha, with 7,810 trees (402 trees/Ha).

Dominant species observed included Prosopis Juliflora (Vilatyati Kikar),
Acacia Nilotica (Desi Kikar), Dalbergia Sissoo (Shisham), and
Azadirachta Indica (Neem), with approximately 70% being invasive
species like Prosopis Juliflora (Vilatyati Kikar) and Leucaena
Leucocephala (Subabol). A map of the project site from this survey is

attached as Annexure-A.

. It is submitted that following the January 2025 findings, RLDA

representatives submitted a representation to_the Deputy Conservator of

N,
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Forest, West Forest Division, suggesting that some areas within the
project site might not fully conform to the "Deemed Forest" status,
particularly regarding continuous tree canopy as per the RK. Goel
Affidavit criteria. To address these concerns and precisely identify the
deemed forest area based on the KML provided by the user agency, a
further analysis was conducted. A joint inspection by the Forest
Department and RLDA officials was carried out, utilizing DGPS for
precise tree point mapping as per relevant SOP. Copy of the inspection

report dated 27.03.2025 is annexed herein as Annexure-B.

9. It is submitted that the RLDA representatives submitted a proposal for
site measuring 13.48 hectares within the RLDA premises. It is submitted
that to clarify the status of the land, a joint site inspection was conducted
on 27.03.2025 by Assistant Manager (RLDA) and officials from the
Department of Forest and Wildlife, GNCTD, and it was observed that the
land measuring 6.21 ha qualifies as deemed forest. Copy of the map
showing the area of 6.21 ha. as Deemed Forest is annexed herein as

Annexure-C.

10. It is submitted that based on the findings of the report dated 27.03.2025
RLDA changed its project site from 13.48 ha. (non-forest land 7.27 ha +
. forest area 6.21 ha) to 10.53 ha. (non-forest land 6.95 ha + forest area

[C /358 ha) to save the deemed forest area and final Deemed Forest which

f:éfrls under the project site is 03.58 ha. Copy of the map showing the area

J it

— _,’\:;:?,“ 3.58 ha. (shown in green colour) as Deemed Forest is annexed herein
Y D

as Annexure-D.

11.]t is submitted that based on the findings and applying the criteria from
the R.K. Goel Affidavit, the area of the project site of the user agency

which is considered under Deemed forest is 03.58 ha. The user agency
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has been advised to apply under Van Sanrakshan Evam Samvardhan
Adhiniyam, 1980. It is further submit that the user agency has applied for
diversion of 3.58 hectare of Deemed Forest at Parivesh Portal under Van
Sanrakshan Evam  Samvardhan  Adhiniyam, 1980  proposal
No.FP/DL/RAIL/534848/2025 and the same is under scrutiny. The copy
of common application for diversion of Forest land is annexed herein as

Annexure-E.

12. It is submitted that the following procedure is followed for diversion of
forest land:- the proposal is first recommended by the Div. Forest Officer
(DFO/DCF) to the Nodal Officer appointed under Van Sanrakshan Evam
Samvardhan Adhiniyam, 1980 which is then forwarded for the
consideration of Regional Office, Lucknow which is under the Ministry
of Environment Forest and Climate Change, Govt of India. The final
permission for diversion of Forest land is granted by the Regional Office
Lucknow, MoEFCC, GOI in 02 phases i.e. is stage 1 and stage 2
approval. The proposal of the user agency in the present case is under

consideration as per the procedure mentioned above.

13. It is humbly submitted that the undersigned has the highest respect and

regard for the orders of this Hon’ble Tribunal and will always obey the

e T~

same in letter and spirit. - [

1S

NT

D
PUL PAN :

/ (\:/o‘ns\irvaior of Forest (_V\é??;)
D_li; -'\r'tment of Forest & W}\ i
o i of NCT of Delhi
' New Delhi
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VERIFICATION:-

I, Sh. Vipul Pandey, the above named deponent do hereby on solemn
affirmation verify that the contents of the present affidavit are true and

correct to my knowledge and nothing material has been concealed therefrom.

Verified at New Delhi on day of August, 2025.

ONENT

VIPUL PANDEY, IFS
Dv. Conservator of Forest (West)
Department of Forest & W.ndhfe
P ek of NET of Delhi
; alhi
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§ Dwarka Sector 21

Patch - 1 (14.5 Ha) - 5494 Trees
§ Patch - 2 (16.9 Ha) - 6083 Trees

§ Paich - 3 (19.39 Ha) - 7810 Trees




4 pae ANNEXURE-B
e 27
REFORT ON IDENTIFICATION OF DEEMED ‘FOREST OF RLDA LAND AT
HLIAWASAN, DWARKA SECTOR 21 T

A To identify the exact deemed forest in the project aica of RLDA (as per KML. provided by

sagency ).
.-,\;nnund

A joint inspection was carried out on 27.03.2025 by the Forest Department along with
Hicials from RLDA to assess and determine deemed forest land within RLDA premises in
sipwasan, Dwarka Scctor 21 as per the established criteria, Copy of the SoP is attached.

wient Used: DGPS for taking the exact tree points for preparation ol map.
Petinition of Deemed Forest

As per the R.K. Goel Affidavit. land is classified as "Deemed Forest” il it meets the followine

T §L 0q.0
veld.

Minimum tree density: 100 trees per acre (or 250 trees per hectare)
Vitnimum contiguous arca: 1 hectare

Patches having continuous canopy.

1 field inspection, the following obscrvations were recorded:

+ Areca:4.25hy~

» Dominant Species: Prosopis juliflora (Vilayti Kikkar)
CUbservation: Mcet the minimum tree density and minimum contiguous arca requircment.

Copy ol the google carth image of the DGPS survey is attached as Annexure A.

Status: Deemed Forest

14
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Patch 2:

o Arca: 1.29ha/

«  Dominant Species: Prosopis juliflora

« Observation: Mect the contiguous arca requirement. Copy of the google carth image o

DGPS survey is attached as Annexure A.

« Status: Deemed Forest

PPateh 3:

«  Arca: 0.08 ha/

» Dominant Species: Prosopis juliflora

« Observation: Mcct the contiguous arca requirement. Copy of the google carth nmage

rrm

of the DGPS survey is attached as Annexure A.

¢ Status: Deemed Forest

Patch 4:

o Areca: 0.59 ha
i

»  Dominant Species: Prosapis juliflora

« Observation: Mcet the contiguous arca requirement. Copy of the google carth imaec ofil

DGPS survey is attached as Annexure A.

¢ Status: Deemed Forest

15
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Conclusion & Recommendation

- Bascd on the above findings and applying the criteria from the R.K. Goel Aflidavit:
Uhe total project site of the user agency is 13.48 ha out of which only 6.21 ha ol arca 1s
falling under the category of deemed forest and the user agencey 1s advised to apply under
VSESAL 1980 for diversion of 6.21 ha of deemed forest land.

« This report 1s submitted for official reference and necessary action G*D”)
a T = ‘ ‘a .4
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View Proposal Revision Summary

Form-A (Part-1): Diversion of Forest Land

Common Application Form

Project Details
1. Details of Project

1.1. Name of the Project

Diversion of 3.58 Ha. Deemed Forest Land for Construction of
allied facilities of Bijwasan Railway Station Project.

1.2. Project Proposal For

New

1.3. Project ID (Single Window Number)

Sw/244011/2025

1.4. Description of Project

Diversion of 3.58 Ha. of Deemed Forest Land is required for
Construction of Allied facilities such as Approach Roads, Parking,
Drop off Area, Walkways etc. for proposed Bijwasan Railway
Station project at Bijwasan, New Delhi.

2. Details of the Company/Organization/User Agency making application

2. Legal Status of the Company/Organization/User Agency

Central Government (DeportmentlAutonomous body)

2.2. Name of the Company/ Organization/User agency

Rail Land development authority

Registered address
Unit No. 702-B, 7th Floor, Konnectus Tower -2, DMRC Building,
2.3. Add
Atiiroes Ajmeri Gate, Delhi - 110002
2.4. state DELHI
2.5. District SOUTH WEST
2.6. Pin Code 110002

2.7. E-mail address

jgmprjd@rida.railnet.gov.in

2.8. Mobile number

XXXXxx4419

3. Detuails of the person making application

3.1. Name

Amit Sharma

3.2. Designation

JGM/Project-4

Correspondence address

Unit No. 702-B, 7th Floor, Konnectus Tower -2, DMRC Building,

. Adne Ajmeri Gate, Delhi - 110002
3.4. State DELHI

3.5. District NEW DELHI

3.6. Pin Code 110002

3.7. E-mail address

ama3civil@rida.railnet.gov.in

3.8. Landline Number

xxxx2854

3.9. Mobile number

Xxxxxx4419

Project Location :

4. Location of the Project or Activity

4.1. Upload KML

rida_fca_area-final.kml

4.2. Whether the project/activity falling in the state/UT sharing

international borders
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5. Shape of the Project 4 ’) Liyear N
1 La\JUJ

Location Details .
Toposheet
No State/UT District  Sub District  Village Plot/Survey/Khasra No.

South Part of 0/97, 0/96,14/26,14/22,14/23,17/3,17/4,17/2,17/9,17/8,17/7,
e DELAL \west ~ Kapeshera  BHARTAL .o 1o7.17/23, 32/3, 0/223,17/27

New Delhi SAHBAD

16 1,33/10, 33/, 32/15, 32/17, 32/24

H43X2 DELHI ok e S 88 Part of 16/18, 16/22, 33/1, 33/10, 33/11, 32/ 17,32/
Remarks
N/A

6. Land Requirement (in Ha) of the project or activity

6.1. Nature of Land involved

6.2. Non-Forest Land [A] 6.95
6.3. Forest Land [B] 3.58
6.4. Total Land [A+B] 10.53
Project Activity Cost
6. Project/Activity Cost
37000

6.1. Total Cost of the Project at current price level (in Lakhs)

Amount in Words : Thirty Seven Thousand Lakh(s) Only

7. Employment likely to be generated

7.1. During construction phase

Permanent employment

7.1.1. No. of permanent employment (No.s) [A] 10
7.1.2. Period of employment (No. of days) [B] 1825
7.1.3. No. of man-days [x]=[a]*[8] 18250
Temporary employment
7..4. Temporary / Contractual employment (No. of Man days) 812800
[v]
7.1.5. Total [X] +[Y] 930750
7.2. During operational phase
Permanent employment
7.2.1. No. of permanent employment (No.s) [A] 1625
7.2.2. Period of employment (No. of days) [B] 10950
7.2.3. No. of man-days [x]=[A]*[8] 17793750
Temporary employment
;Yzlll Temporary [ Contractual employment (No. of Man days) GaRE
7.2.5. Total [X] +[Y] 28743750
Others
8. Whether Rehabilitation and Resettlement (R&R) involved? NO
9. Whether project area involves shifting of
watercourse/road/rail/Transmission line/water pipeline, etc. NO
required?
20

10. Whether any alternative site(s) examined or part thereof for




10. Whether any alternative site(s) examined or part thereof for

the non-site-specific component? Not applicable as the project or activity is site specific

1. Whether there is any Government Order or Policy/ Cou1 2 8 1

order relevant or restricting to the site?

12. Whether there is any litigation pending against the project

and/or land in which the project is proposed to be set up? i

13. Whether the proposal involves violation of

Act/Rule/Regulation/Notification of Central/State Government? st

Form-A (Part-1): Diversion of Forest Land
Project Details

1. Forest Clearance

1.1. State DELHI

1. Upload a copy of note containing justification for W
2 locating the Project in forest land J e
1.3. Project Category Railway

1.4. Exempted Category NA

1.5. Is Related to Encrochment? No

1.6. Whether any proposal seeking prior approval of
Central Government under the Van (Sanrakshan Evam
samvardhan) Adhiniyam, 1980 for diversion of forest No
land required for this project has been submitted in the
past?

Proposed Land
2. Details of Forestiand proposed to be diverted (Village [ Division / District Wise Breakup)

2.1. Total area of forestland proposed for diversion

3.58
(ha.)
2.2. Total area of non- forestland required for this 6.95
project (ha.) :
2.3. Legal Status of forest land proposed for diversion
Area (ha) Legal Status of Forest Land
3.58 Deemed Forest
2.3.1. Total Area (ha) 358
2.4. Total period for which the forestland is proposed 99
to be diverted (No. of years)
KML Details
Division DCF West Division
No. of Patches 2 :
124858929 _FC_KML_1745304822136 _new diversion
KML
kml.kml

Location Details

Toposheet 2 1 Forest land proposed for Non Forest Land




. No. District  Village Range diversion (ha) (ha)

H43X2 SOUYS . RARTAL.  ORasteE 4'92 82 295

West range
f New SAHBAD Vasant vihar forest
i 1.71 4
3, g Delhi MOHD range
Patch Details

Patch/ Segment ID Forest Area (ha) Non-Forest Area (ha) Remarks if any

1 3.58 0

2 0 6.95

Remarks Details

2.5. Total Forest Land Area (ha) 35800

2.6. Total Non Forest Land Area (ha) 6.9500

Total KML-wise Forest Land in the division (ha.)

2.7. Total Forest Land Area (ha) 3.58
2.8. Total Non Forest Land Area (ha) 6.95
2.9. Total Area (ha) 1053

3. Component Wise Break Up (Including underground works such as tunnel and similar purpose)-if applicable

Forest Land Proposed for Diversion Non-forest Land
Component (ha) (ha)
Porﬁu?g, Walkway, Approach Road and allied 358 6.95
facilities
4, Total Forest Land(ha) 358
5. Total Non Forest Land (ha) 6.9500

6. Upload map of the farest land proposed to be
diverted prepared by using DGPS or Total Station (pdf map fca area_compressed.pdf
only)

Afforestation Details

7. Details of land identified for Compensatory Afforestation

7.. Whether Compensatory Afforestation is applicable

or not?
7.1.1. Type of Compensatory Afforestation Non-forest Land
7.1.1.1. Whether Non-forest land is available? Yes

7.1.1.2. Patch wise details

Kml File Name

N
N

narela ca site.kml




TopoSheet No. State District Village Plot No. /Kasra No. Present Owner Area

H43XI DELHI North  RAJAPUR KA 0/69,0/508 Northeren Railways 3.8
1283

7.1.1.3. Number of patches. 1

7.1.1.4. No. of districts involved for raising
Compensatory Afforestation.

7.1.1.5. Total CA Land 3.8

7.1.1.6. Upload a scanned copy of the map of the land

identified for creation of Compensatory Afforestation ~ map ca area_compressed.pdf

prepared by using GPS or Total Station (pdf only)

7.11.7. Whether the area of non-forest land or Revenue
forest land required to be provided by User Agency for
raising Compensatory Afforestation is less than area of
forest land proposed to be diverted?

7.1.1.8. Whether NFL is free from Non- Encumbrance Yes

7.1.1.9. Whether the present owner of NFL is different
from the User Agency

7.1.1.8.1. Upload Moulogreement executed between

N/A
the present owner and the user agency /

Others

8. Cost-Benefit analysis

8.1. Whether Cost-Benefit analysis for the Project has N/A
been made?

9. Environmental clearance Details

9.1. Whether the Project requires Clearance under the
Environment (Protection) Act 1986 (Environmental No
clearance)?

10. wildlife clearance Details

10.1. Whether the Project or a part thereof is located in
any Protected Area or their Eco sensitive zone?

Category Specific Details

N/A

11. Copy of Additional Information, if any

S.No. Document Name Remark Document

] General Documents Muck Disposal Scheme final muck disposal scheme.pdf
2 Undertaking FRA Undertaking final fra undertaking.pdf

3 Checklists Checklist No. 6,7,10,11,12 & 16 final checklists.pdf

Undertaking 23



¥ | hereby give undertaking that the data and info in the application and enclosures are true to be
best of my knowledge and belief and | am aware tm of the data and information is found to be false
or misleading at any stage, the project will be rejected and clearance given if any to the project will be revoked
at our risk and cost. In addition to the above, | hearby give undertaking that no activity/construction/expansion
has been taken up

12. Name Amit Sharma
13. Designation JGM/Project-4
14. Company Rail Land development authority
Unit No. 702-B, 7th Floor, Konnectus Tower -2, DMRC Building, Ajmeri Gate, Delhi
15. Address
- 110002
16. Date 22/04/2025

24
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